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CENTRAL AD!*1I NI Sin ATI VE TRIBUNAL

PRINCIPAL BENCH
NEU DELHI.

0. A. No. 2680/91

Neu Delhi, this the 22nd day of Sent., 199A
Hon'ble nr Justice S.K.Ohaon, Actq. Chaii man
Hon'ble Pir B. N. Ohoundiyal , flembar^A)

Shri Gauri Shankar S/0 Shri Badri
Substitu' a Loco Cleaner,

under Loccfor eman,
Northern Railway,
Lakashar & B or s.

(through Mr B. S.MaLnee, Advocate),
ver s us

Union of India: Through

1. The General Manager,
Norther n R ailuay ,
Baroda House,
Neu Delhi.

2. The Divisional f^ailuay Manager,
Northern Railway,
Mor adab ad.

3. The Assistant Mechanical Engineer,
Northern Railway,
Mor adab ad. •. .. .

Spplicant8

R BSDondent s.

( through Mr K.K. Fatal, Advocate).

ORDER (OR AL)

JUSTICE S. K. DHADN, ACTING CHAIRMAN

For orders, see order of date passed

in 0, A. No. 2578 of 199l(Munish Kumar Sharma and

others vs. Union of India and others).

( B, M, Dhou^diyal )
Member ( A)

22nd Sept. .1994

( S. KyDh ao n )
Acting Chairman.

(SDS)


